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+ The Standaione and Consolidated Audited
Financial Resuls for guarter and year ended
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For Further Details, Please visit the websi
i com), Nafio

i \INumber- of the Liquidator
of the Company nal

CIN: L15519DL1962PLCN3726,
"Regd, Office: OfficaNo. &, FF, CSC Pocket
£ Markel Mayur Vinar, Phase-2, Dethi- 110031
Email: cakeymohang@gmail.com
Waehbsite: www.ozkeymohan.in,
Tel.: 0120-2657298
NOTICE
Notice is hereby given that pursuant o the
proviions of Regulation 28 and 47 of SEBI (Listing
Obligations and Disclosure Reguirements)
Requatons 2015{0ai a mesting of the Board of
| he Compay il be held on Tuesday
4 3l 2pm at Mohan Nagar
Ghaziabad UP Inter-alia lo consider, approve and
take on record the audited Financial Results for the
quarier and ysar anded 31st March 2023.
muoﬂab‘mmmhmdu
notice has been sent to Metrapolitan Stock
Exchange of IndiaLid 2t listing comoliance@mseLin
For John Oakey And Mohan Limited
(Surendra Kumar Seth)
Company Secretary
Mno FCS3650

Date: 06/05/2023
Place: New Delhi

Place: Delhl
Dated: 2nd May, 2023

POSSESSION NOTICE
(FOR IMMOVABLE PROPERTY)

dealings with the property will be subject to the chargeé of the DCB Bank
further interest thereon.

7.IName, Address, Email Address.
[Telephone Number and the Registration

The financial creditors shall submit thelr proof of
stakeholders maysubm‘rlmeproof of claims in person, by pasmrbyetsdrmicmaans.
Submission of false o misleading pmofso!dalm shallalfract penalties.

The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitizationand
Enforcement of Security Interest (Second) Ordinance, 2002 (0rd. 3 of 2002) and in‘exercise of powers gonferred under section 1 3(2)
read with rule @ of the Security interest (Entorcément) Rules, 2002 issued a demand notice as mentioned in below table calling within
named borrowers; co-horrowers/ guarantor 1o repay the amount mentioned in the notice being an amount as detalled mentioned in
table given hereunder within 60 days from the date of receiptof the said notice.
The borrower and Co-Borrower having failed to repay the amaunt, notice is hereby given to the barrower, Co-Borrower/ guarantor and
the publicin general thatthe undersigned has 1aken possession of the property descri
o him under section 13(4) ofthe said Ordinance read with Rule 9ofthe sal '
The borrawer, Co-Borrower/ quarantar in particular and the public in qeneral is hereby cautioned not to deal with the property and any
Ltd ., for an amount as mentioned in the deman

FORM A
PUBLIC ANNOUNCEMENT

sl

L'é.wc;mporﬂtﬂﬁ idety Number/Limited LiaDiity 74140DLIS9TPTC0a1274

|identity Number of Corporate Person | |

andapprove the follawing G Tre Registered office and Principal B-20, Wigiarar Bagh, New Delni-110065 |
i Any) of et

Contact No, : 98110 81481

Stock Exchange of ndia Lid (v nsgindia com)
and BSE Limitad (wwibseindia.com) | ]

For SIRCA PAINTS INDIA uun"szg

Suraj Smg:
Date: Secratary
fhace; bl %«m fiquidation on 05" day of May, 2023.
The stakeholders of Gilbert
5 John Oakey And Mohan Limited

id Rules onthe dates mentioned as below

Address : M-215, Rear Ground Floor,
Greater Kallash-Il, New Delhi-110048

bed herein below in eXercise of powel

(Regulation ﬂdﬂ’einmw;cr:;ndﬂadelnda{WmaﬂUqumm
SS,

Email Id : bsgoyal1@gmail.com
Regn No. |BBYIPAQDZAIPNOOOT

19112216
8. Last Data for Submission of Claims 04/06/2023

d notice and

No GUARANTORS & Demand Notice

Sr| Agreement No |BORROWER, cc-sumwin\nm & Amount of
LEGAL HEIRS NAME

26/2018- \

=]
Notice is hereby given fhat the Gilbert Tweed Fesociates Private Limited has commenced voluntary

Tweed Associates Private Limited are hereby called upon fo submit &
iproo of theit claims. on or before 04" day of June, 2023, to the liguidator at the address mentioned

claims by electronic means only. All other

(Bhim Sain Goyal)
oq No. IBBUIPADOZ/IPNOD0T26/2018-4911221

Reconstruction of Financial Assets and

rs conferred

ClaSsif_i'eds

Property Description

Date of

Possession

1. [DRBLDELOD454171, SALON| DHOOT, SUNIL 14-02-2023 /
DRBLDELD0518286 | KUMAR DHOOT and DHOOT | Rs.121 004314
S

HOUSE NO D-231, GROUND FLOOR
BLOCK- D, RAMPRASTHA COLONY
GHAZIABAD UTTAR PRADESH - 201011

and ANITATION 7/- Dug as.on
DRBLDEL00543117 14-02-2023
7. |DRBLDEL00469343 RAHAT AL! (SINGE 07-02-2023 /
and DECEASED), RIHAN AL, MS | Rs 35,87 747.5/-
[RBLNDI0515486 | RIHAN TOUR AND TRAVELS, Dug as.on
SHABNAM, FARHAN AL and 07-02-2023

ROKSHAR KHATUN

KHAGRA NO-70 MIN., CHAMAN COLONY, 03-05-2023

HADBAST GRAM-KAILA, PRAGANA-LONL,
TEHSIL & DISTT-GHAZIABAD, GHAZIABAD
UUTTAR PRADESH -201001.

e maroRal, . MOHD (S AN, T e TR-2028 L

T R S O,

02-05-2023

|03-05-2023
eilr Rianh paeias Kuadoid Aue Jol pu

PERSONAL

Ll ERRRRRE MG T SR
|.vijender Singh s/0 Ram singh

parihar,R/0 H.No-L-Ist
495/8,Gali No-8,Sangam vihar,
pelhi-110062,have Changed
my name to vijender Singh
Parihar.permanently

0040666823-10

* 1.Dharamveer Singh s/0-

vijender Singh Parihar,H.No-
L-Ist 495/8,Gali No-8, Sangam
Vihar,Delhi-110062,have
Changed my name to
Dharamyeer 5ingh
Parihar.permanentiy.

0040666823-9

|,CHANDRA BEER SINGH
PUNDIR S/0 UDAY SINGH
PUNDIR Presently R/0-K-
11.Rangpuri,Road.Mahlpaipur
Delhi -110037,permanent R/0-
village,Syutta, Po-
Paii,Charnma..Tehri.Garhwal
Uttarakha.nd-249145,declare
that name of mine and my
father has been wrongly writ-
ten as CHANDRA BIR SINGH
and UDAI SINGH in my Service
Record. The actual name of
mine and my father are
CHANDRA BEER SINGH
PUNDIR and UDAY SINGH
PUNDIR
0040666810-10
1, Sachin Kumar Tyagi s/0 Shri
Raj Kumar Tyagi /o A-14,
Baba Colony, Gali No.1, Burari,
pelhi-110084 have changed
my name to SACHIN TYAGI.

0040666748-1

e

1, Manoj Kumar s/o Rampal
Sharma r/o A-27/28, flat no. B-
1, first floor, Khasra no.-253,
Chhatar Pur Enclave phase-2,
pelhi-110074 have changed
my minor son's name from
Mukul to MUKUL SHARMA
permanently.

0040666748-1

oy € oo 1
ot O7,12.2022 duly

herainshtar refened 10 88
s property submittad to Ambil
" Tris Property being mortgaged|
Privats Linite: for Loan purpose!
00,000k-, If any parsan, who Fias gat.
rights. Interest, fille, claim, ehcumbrancas,
demmmhmdh
atiove said P o any pait thereof, can send
\neir documentary evidence

me a1 he said Propety
rom all -such claims, interest, charges.
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A AXIS CAPITAL BNF

Axis Capital Limited BNP Paribas
1 Floor, Axis House 1-North Avenue, Me
C-2 Wadia International Centre Bandra Kurla Comp

Pandurang Budhkar Marg, Worli, Mumbai 400 025
Maharashtra, India

Mumbai 400 051, N
Tel; +91 22 3370 4(

Tel: +91 22 4325 2183 E-mail: dl.prbhfl ri¢.
E-mail: pnbhfl.rights@axiscap.in Investor Grievanct
Investor Grievance ID: complaints@axiscap.in indiainvestors.care{
Website: www.axiscapital.co.in Website: www.bnp;
Contact Person: Sagar Jatakiya/ Akash Aggarwal Contact Person: P
SEBI Registration No.: INM000012029 SEBI Registration.
Investor |
COMPANY Sanjay Jain relating

SECRETARY AND
COMPLIANCE
OFFICER

E-mail: investor.services@pnbhousing.com |address
Website: www,pnbhousing.com and the
ackncnﬂ

THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICAA

Place: New Delhi
Date: May 8, 2023

The LOF is available on the website of the SEBI at www.sebi.gov.in, the we
www.bnpparibas.co.in, www.mi-india.com and www jpmipl.com, the websites ¢
at www.linkintime.co.in. Potential investors should note that investment in equi
Potential investors shauld not rely on the draft letter of offer for any investment

The Rights Entitlements and the Rights Equity Shares have not been and will !
transferred within the United States or the territories or possessions thereof, &
oulside the United States in compliance with Regulation S under the Securitie
Section 4(a) of the Securities Act. The offering to which the Letter of Offer relal
of an offer fo buy any of such securilies. except in £ach case I0 persons in the
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